FORM B
PUBLIC ANNOUNCEMENT '
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF ACCENT PACKAGING PRIVATE
LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor ACCENT PACKAGING PRIVATE

LIMITED

Date of incorporation of corporate debtor 19.09.2003

Authority under which corporate debtor is | Ministry of Company Affairs, Registrar of

incorporated / registered Companies - Goa, Daman.

Corporate Identity No. / Limited Liability | U52399DD2003PTC003292

Identification No. of corporate debtor

Address of the registered office and principal | Regi. Office: 2/182 Vaniya Ward, Nani

office (if any) of corporate debtor Daman, DAMAN (UT) DD 396210, INDIA

Date of closure of Insolvency Resolution | 21.12.2023
Process

N

@

S"h.“

N

e

Liquidation commencement date of corporate | 04.01.2024 (Original Liquidation Order
debtor dated 21.12.2023, Rectified on dated

04.01.2024)
8. | Name and registration number of the insolvency | Mr. Sanjay B. Shah

professional acting as liquidator Regi. No. : IBBI/IPA-001/1P-P-02677/2022-
23/14106
9. | Address and e-mail of the liquidator, as | B-303 Sanidhya Appartment, 3 -

registered with the Board Marutinagar, Airport Road, Rajkot 360001

Email Id - ip@sbshah.in

10. | Address and e-mail to be used for|704 King's Plaza, Astron Chowk,
correspondence with the liquidator Sardarnagar Main Road, Rajkot 360001

Email Id -
accentpackliquidation@gmail.com
| 11. | Last date for submission of claims 03.02.2024

Notice is hereby given that the National Company Law Tribunal (Ahmedabad Bench) has ordered the
commencement of liquidation of the ACCENT PACKAGING PRIVATE LIMITED on 21/12/2023.

The stakeholders of ACCENT PACKAGING PRIVATE LIMITED, are hereby called upon to submit their
claims with proof on or before 03.02.2024 to the liquidator at the address mentioned against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by such a
stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy Board of

India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to be
submitted under section 38.

’
-

-

Mr. Sanjay B. Shah'

Liquidator of ACCENT PACKAGING PRIVATE LIMITED

Date: - 06/01/2024 ”’% IBBI/IPA-001/IP-P-02677/2022-23/14106
Place: - Rajkot :'6\? 2\ AFA valid till 14/05/2024
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SARDAR SAROVER NARMADA
NIGAM LIMITED

(A Wholly owned Govt. of Gujarat Undertaking)
Work under the Exscutive Engineer, N.F. Canal Dn No
4A, Dabhoi

Tender Notice No.14 of 2023-24

(1) Mame of work: M &R Works to Kesarpura Dy,
Mandva Dy, Pipla] minor, Kakdia minor, Pichhipura
minor, Juni Gamod minor, Varvada minor, Bhavpura
minor & Bhalodra minor of Block Mo, 3A for the year
2022.23. (3rd Attempt)
Estimated Amount: Rs, 14.02 Lakh.
[2] Name of work : M & A Works fo Parveta Dy, Kothia
Dy, Sompua Dy, Chikhodra minor, Kothia minor, Kareli
minor, Asodra minor & Akoti minor of Block No. 3B for
the year 2022-23 (3rd Atternpt)
Estimated Amount: As. 10.03 Lakh
Last Date / Time of online bid Submission: 23/01/2024

upto 18:00 Hrs.
For  Further details please visit  wesbsile:
https:/tender nprocure.com &
https.statetender.gujaral.govin
(INF-VAD-1232-23-24)
FORM B
H.Inucnnmmcﬁn:m

Gujarat Water Supply & Sewerage Board
Tender Notice. No.15 {2* Attempt), 16
(2" Attempt) 19 Year 2023-24
Tender 1.D.: 32059, 32939, 32973
Tender are Invited through Twe Bid E-Tendering by the
Executive Enginger PH. Mech. Dn. "Jal Bhavan" Opp.
Sarita Vihar Society, University Rd Rajkot 360005 for
(1) Rajkot Jalohavan 12 menth security supply and M &
A. {2} Construction various capacity Sump & ESR at
Shapar village tal-Kotda sangani (3) Vinchiya-Bhadi
group 24 month M & A Tender Documents can be seen,

Union Lid.

kantha Disirict Co-operative Milk Proguc:
DAIRY

|'|.‘n=|:r HNotice

|nterested 1o Design, Engineering Menutzciure, Supphy. Including Labor For
Instaliation, Testing & Gommissioring of Grats Washer 1250 Crate/Hr Wil
Accassanss for Cheese Plant for Himatnagar, Sabardairy on turmkey basks, Last
submission date: 190071724 af 14.00 Hrs. Far more detsss af Bvilatan of Bid
pleasa visi cur wedsie: wv.sabardainkang The right (o approve or disapprave
the erder for anry reason shall rest with the managing dictor

Managing Director

GUJARAT WATER SUPPLY &
SEWERAGE BOARD
' Tender Notice No. 21 year 2023-24
(2 Attempt)
Online Tender 1D.No.33399
Tenders are invited through Two bid E-Tendering by the
Executive Engineer FH.W. Dn. Jamnagar, "Jai Bhavan'
Ground Floor, Block Mo, Near Milk Dairy, Saru Sacticn
Road, Jamnapar 361008 form The Government

Gujarat Water Supply & Sewerage Board,
Gandhinagar
Executive Engineer, P.H.W. Dn., Bhuj
Short Tender Notice No. 05 Year 2023-24
Ph. No 02832) 252310 Mob.6351134578

Regi Contractor for

1} REPAIRING OF FILTER PLANT BUILDINGS AT
FANCHDEVDA HNV OF KALAVAD RWSS UNDER
KALAVAD GROUP M&R WORK. (2ND ATTEMPT) Tender

documents can be seen, down-loaded and submitted on

Down  loded &  submitted on  website.
https-itender norocure com Last date of sub n of

tender Ot. 18/01/2024 up to 18-00 Hrs, Physical docu-
ment submission by Reg Ad/Speed Post/Hand to Hand
Accepl up to Dt1501/2024 15:00 Hours. Any addition-
al Information of the tender will be available at above
mentioned office. All right is reservad to reject any or all
tenders without assigning any reasons thereof, any
amendment regarding this tender will be shown/pub-
lished only on website only

For any query relaled to village waler supply scheme
Contact on Toll Free No.1816. INF/RAJ/1385/23

website hitps: com Last date of

Executive Engineer, Public Health Works Division, Makhat
Kutch through g sysiem In Wark for

of tender is Dt.19/01/2024 up to 18:00 Hours, Physical

“Servicing of 100 KLD RO Plant at BOP Khardol Post & BOP
Sandeep Pos! Under Banni RWSS M & R Programme 2023-
24, Ta.Bhuj" (The bidder should be a licensee for BARC- dml

1 af Tender Document is DL20/01/2024 up to
15:30 Hours By Heg Ad/Speed PostHand Delivery
Accepled. Any additional Information of the tender will be
i at above mentioned office All right is reserved fo

oped lechnclogy on "High Sall rejecting
Revrese Osmosis  (RO)  membrane
{Techneology Code: WT 0BMDS)".}
Cost H=.26,52.000.00 { Tender |.D 33642}

"Tender can be download afer DLOG01/2024 18:00 Hours
Last Date of online Submission is tll DL 16/01/2024 at 18:00
Hours. Furthar details ars available on the Wabsida hittp:ien-
dELNProcuUte.com

Regarding the problem of drinking water in rural areas, It is

for  desalination

reject any or all tenders without assigning any reasons
thereal. Any amendment regarding this tender will be
shown/ published only on website only.

For any query related 1o village waler supply scheme, con-
tact on Toll Frae No. 1816,

Mota:- Contractor whe submits onling tender should have
form Mo.-18 (Under taking form) Notairized onstamp paper
of Rs.300/- & keep it involved,

MPORTANT reguested to, r.:snn!act the healpling né.\. 1016/1800 200 1400 of INE/JAMIAdVET16/2024
5 i i Gujarat Water Supply & pard, inagar.
Whilst care is taken prior to
PARTIGULARS ptance of adverising {DDIFKUTCH-825-2023/24)
Wame: of Corporet Debtor PACHAGING PIIVITE LIAITED copy, itis notpossibie to vecty
3. Trie o Incorperailon of Corporsis | 18,08 2005 its contents. The Indian
Datikce Express (P) Limited cannot 2 7
T Hitery o oo Cerorsis | Wil o By Wi, gl be held responsitie for such u B k Union Bank Bhavan, Racecourse Ring Road, 0] {7 W SO 10 [og g [e])]
e i incorporatie/mgiiares | Compankes, Ges, Caman contants, nor for any [0ss or nion an Regional Office Rajkot.
A [Corpomte rbagLimed | LA21RG00RA00 3P TO00 4003 damage Incurred asaresultof g J sALE NOTICE
ey oty e o Corets transactionawith comparies, S HEE,....... E Mail: crid.rorajkot@unionbankofindia bank 0
R e g e TG o gt kil i E Rutlon Sale Nalle Tor 52k of Wavablelimancvatls Asseta nder e Securlaation snd R of Financial Assals and Enforcement of Secuily o
o Publiciations. We therelore i - road with p Pule &z2) or B{E] of Sacurity Rulos, 2002.
recommend that pubd I paricular o and that the balow Of India (secured
a "ml"m’:‘,v“ ma«e necessary inguiries credior|, wsxsaun of which has been taken by the Authorzed Officers of Union Bank of India, will be sold on "AS 15 WHERE 157, * AS |5 WHAT 15", and ‘ﬂHlTE\fER THERE 15" basis , for recovery of
T l;w')!‘li:h ‘;_"'mmlm'ﬁ e AT 2007 vl L e Dvar e rding any monies respactve dues :‘“I'Mmﬂ' herauinder ﬁgamsl |hP. wﬂ:ﬁ‘d tssrh m?tqayqlmargm fa Unian Bask of Incks, .'fD‘“ Iﬂpeﬂlle. borraraer(s) and quararion]s). The resene price and eam: gllml\f‘!" daposit is
1123023 Rrectied o doted 04011 20241 or antasring intoc  any :
£ agmﬂbsw\madwrr&els .
or otherwise acting on an Date and time of Auction ¢ 25.01.2024 from 12.00 AM to 5.00 PM - Date and time of Inspection ! 19.01.2024 from 11.00 AM to 4.00 PM
| advartisament in  any & Name:otthe Resarvn Prics’
[ J::\:;.jnn :Trl.l:;:z::uq‘mm' manner whalsoewar No. Bttt iof sl Btk Description of the properties Total dues Possession EIS“:I:::::H
- 7 01 | 1. s Hukum Mere Akka Fi 1at Mo 402, aih Floor, Shyam Palace, Mfs Hukum Mere | Symbofic | Rs. 12.60 Lakh
el L e o el L PR 2 Jayantital Magania) Girglani Ece: Pare, ol g, B & 10, Near ajs Mneral Walter, Ravepar Finad, Marti 383 Ao R, .28 Lakh
Emall M- gz prtnch i ocnn@gailinn Branch : Rajkot PER 41 Aren © 717,00 Sq, Ft. Baunded ; On the North - Road, On the South ;| R 111463335 Rs. 12500
| ook Branch Manager ; Homant Kumsr Choudhary Pazsage Flal Mo, 403, Onthe East: 5. No. 1681 N.A Lsnd, On the West ; Flal *.
ety givim frast (e Natianal Compary L Trbunal [enmedatad Beno) s Cantact : M. 99090 63778 Mo 40 Jayantilal Girgland
bl elateonof 1 AGTENT PACKAGING PIEVATE LIMITED Rs. 48771671
iR i and further imorest
oo ol O CO.B0A 1 e oty e 62 |Borrowar - W, Laljibhal Palabhiai Kabira ‘ANl That Piace And Parcel OF Residontial Fiat 10,103, 151 Fioor, Amnt Vila]  Rs1050000 | Physical | Rs.8.50 Lakhs
& Mrs. Valuben Laljibhal Kabira Maw Eulheager-2 OF City Survey Ward o 132, ity Survay Mo.| with furthas [Rs, 0,85 Lakhs
actront: M 9 Branch : 150 Ft Ring Road JMAI55 Of Revenue Survey ho 6 Pakee (¢ Rajkol, Adm Arsa 3281 Sg. Mz sl Rs 5500
I choose substance Branch Managor : Ashok Kumar Bounded : On +Flatha, 104, pace Margin and) - cost and
] 7 Fis b 1 of S
over sensation. Contact ; M. 35307 71204 Road, Onlhnimbr el 02, On the West by : OwnScac,c Melargin,
ki inform your opin 03 | M. Ravi J. Bhatia (Borrower) Al That le And Parcel Of Residentinl Property Silunled A Sub PotNa | po e acy Physical | Rs. 5.80 Lakhs
Bk - 86,00/ 2024 My Sanjay B. Shah be journalism. Mirs. Supriya J. Ashar {Co-Bomower] 1183, PlotMe. 116, R 5, No. 312p-1, 312-2. 31131, 113301, 312942 3152, Wil further R, 054 Lakha
bt Llqukdates of ACCENT PACKAGING FRIVATE LINITED Branch : Mankuva Branch Aree Admeasuring B3.70 Sq. Mt Krishna City, Near Shiv Shakti Nager, On Kadk [ Rs. 5,400
'Ra""“‘”""‘"ﬂ;\’:ézi’fﬁﬂf&"’gx Branch Marages : Amit Kumsr, Roait At haniurva, Tl . B, Dist. - Kutch. Boundarles : Nerth - Plat No. 1172 | o 2ot snnes
- Confact ; ML 23328 41012 ‘Sowth ; Fict Mo, 116, East: Plit o, 1168, West: Intenal Road
B4 |1) Ws. West Coast Trading Company All That Plece And Parcol Of Residential Fial Al Flal No. 105, 15 Floor, Sumil]  Rs. 8,22 000 Symbolic | Rs. 0.00 Lakhs
Prop. Rl\'l.laslnﬂ Bhatla [Borrower] Camplax. F. P, Mo 384, TP N 03, Murk No. ¥627. C_5. No. 878, C. 5. W, Ma, i Turthies [Rg. 0.00 Lakhs
) Mrs. Hie i fllss Ramila A R i } 03, Area Admessuring 4321 Sq. Min Bhid Faliye, Bhul Kutch Boundares | mamsl, Rs. 5000
Branch : Mankuva Branch Morth : Comman Passage & Stars, South : Balcony Of Flal, East: Gpen Space] cost and axpenss.
AR ﬁFITI‘, TS | Branch Manger : Amit Kumar, Contact : M. 96928 41010 | OfAparimen, West: Flai No.104
s O5 |Mr. Nirajiunsar Shivcharan Panjabl Residantial Flat No. § - 104 A1 Secord Flocr, Man Fiot No. 5- 3 and 5-4, Burvey]  Rs. 31532758 | Symbollc | Ra. 648 Lakhs
g—fafsrm AHIAT AT Branch : Gardiidham (Khz) Branen Ko, 8811 Pl | Mear Khatd Styam Mands. Goien Cit, ‘iage Meg'wa’ with furier intarest, Rs, 0,05 Lakhs
: R z Branch Manager : Vyas Hrishna Kant Kumbhan, Taba : Arjar, DL, - Kukh Gujrst 3701 hls.| cost and . Rs. 6,480
7 oy v B me e we fire o & el Frefafian el & <rdie, Contact ; M. 34276 22525 Boundsd : North - Open Sgsaco of This Compier, South - Passage, E:u Opan
e, T T e, e Wi a W F S T Fh W i T Speca For Flathia 5- 102, West: Passags & PlatNo. 8- 2
T T | T R ) B e € 8 e s T 06 |Mrs. Linaben Aka Kantaben ‘A Residential Buiding No. 18 Cosinicled O The Lind OF SubPlol No 6370 Ra. 108862500 | Physical | Rs 6,50 Lakhs
P e i ) Kiritbhai Fichadiya, TA'TH With Tolal Land Area Ad T7-55 5q. Mts. Siluated At Ravanus Survey Mo Wil urther s, 0,65 Lakha
i fipeen & s e PR Co-applicant ; W, Kiritbhal P. Fichadia 37 Paibes 2, At Village * Kagda, Takiks : Tankara , Dl - Refat Within The| ~ miermsl, Rs. 6,500
Branch : Panchavali Branch Limits Of Kagoad Gram Bounded : On The Noeth : Buikding hlo: 17| costand expenss,
hadiid Fatm e fiiind Branch Manager : Paraskumar Dabaria Canstrueled On The Land 01 Sub Plot No. 63 Ta TA17 With Adjning Wall, On
1 -y AT A T 01,2024 5w 05.00 X Cantact: 9098581815 The South ; 10 , OnThe East; On
Q_ e idad - TheWest : Black Na. 19
T o -
z =L 16072004 RS- 12,0084 07| e, Bariya Doopak Bhanubhai A Tenemant With Land Ad. 50.93 54, Mirs, Coniuited On The Land 1 Sub| R, 145345870 | Symbolic | Rs. 12,00 Lakhs
3 |AFEn ey A e 29.01,2024| FUE-03,00 TN TF Mrs. Sangitaben D Bariya PlctNo. 144 To 1451 Situated A Reveros Survey No. 1567 Paikes 1 And 19812 wifh futher Rs.1.28 Lakhs
— = Branch : Panchavati Branch Paikea 1 Al Sundaram Pare, Sieel Mo, 2, Near Patel Dairy Farms And Jain s, Rs. 12,800
4 |Fften R A o 29.01.2024| FRE-04.00 T Eeanch Manager : Parashumar Dobaria Tample. Afidam Chowdl Manika Hoad, Rajct-360003 Bounded : North & Plat] cost and nxnanse.
Cantact : 3898581215 Ba 141 To 145% With Adcining Wial, South - Plot Na_ 180 With doing Wil
fafere & =ifos %1 wiAER wEERE S #1 NEFT/RTGS % mem 5 greaes 35 E281:7.50 M. Opon Aoad, West: Plotha. 7070 74
o T, WA § Earnest Money 3 39 5 S T8 S0 S50 1001 16210062 D08 |Viren Kishorbhal Slddnapura & Al thai Ploce and Parcel of Residential Property Consisting of land, Rs. 95143300 | Physical | Rs 6.30 Lakhs
iy 7 g s oy Py L2ty Anunaben Kishorbhai Siddhapura axmoasuing 628,20 Sa. Mis , Siock Na. 13, Pilnnupa Residancy. N, Darsnan| 2500 20.12.2016 Rs, 063 Lakhe
 IFSC CODE- INDBOO0O124 % WY Fal 1 Sl & el & Wil g Branch ; Banchavt Branch Calepe. Morbs red 3l Kagdadi, Ta. Terkara, Dst Rajne Bounded : Onthel  +int + Crst Rs. 6300
W oo se Tho o e / UaTHoHle, i W= ¥ U9 FifEE qeh W Branch Managsr : Paraskumar Dabaria, Contact: D9985 41015 | Eas1:7.50 Mis. wile rod, an:newan: 6. No. 24, On the North : Sus Plal o,
NEFT/RTGS  mrem @ Tender Cost = Tem 100116210130 9 IFSC CODE B3K P12 B. ML V2 03k AN 14
L INDBOOG0 T 24 # = P = sifserd g 09 |Rudhi Huja Rabari W/ Mr Huja Rabari, Mr. Rabari Huja| Allthat Land & 44350 Matars,| Rs. 7.30,283.80 a5 | Symbolic | Rs.7.30 Lakhs
= = — L= 4 Bhachubhal, S0 Mr. Bhschubhai Rabari, C-77. Chamueds| RS Noo 11684 Aditya Nagar, Village Meg‘mafmumdl Tahal Anjar, Dismct ;| on 31.92.2029 and Rs, 0.73 Lakhs
B3 = W A | wiw | R Nagar, Opposite Bharst Nagar Garudnidnam, Distit Kachehh, pn Kacheh, Cujarat, Fin Code 370110 Owner - Rabari Rudiben Wo Rabari Huja.|  furiher interest a1 Rs 7300
it R w2 i ‘1"* Cade- 370201, Gujarst, Mr. L Rabari. +Nerth : Piot No 306, Sowth : Plol Mo, 308, East | inlemal Rnad,|  conraciual rele,
. i Y Ma. -4, Chamuda Hagar, Bharat Nagar Foad, Gandhidham o oyl o041 B Expensa
(Fr | i | e, ity Kachhh, Gujarat-AT0201 taieon
#) |wm#| W Branch: Ganihidham Branch (2 CB)
= - o Branch Mamagar : Vipinkumar Gaur
D e e il Contact: M. 3845 30331
[ T 2 e e R 2R e 0 |Mr. Manish Ramesh Khimani & Mrs, Kamal Manish Khimar, | A1lP RS 6008426555 | Symbalic | Rs.5.76 Lakhe
T TR A TR HE A e o Address ; S0 Khimani Rameshbbai, SFX 154 G ho 400, | Bo Mspam Sitald A1 Sim onfam st:muleded n:rar Dt Kuich £0 27.07.2021 ardl Rs. 058 Lakhs
T T AT Fadle TE AIs AR ) Ganhidham Dist : Kuten, Gujarat 0110, Aomeas Turthat Inlerast al Re. 5760
bers 3 e A A 5 683,45 13.77 11800 | 05 | Branch : Gandhdham Branch |& CB) Plotha. 137, Bast: PmINu II}E mm PlotNe. 103 conrachial rate,
ik : Branch Manager ; Vipinkumar Gaur cost & Expenze.
A TR R A ) A Candact; M, 3334639331
[ e wrE R HedWe i A M |Mr. Hanuman Ram Sana Ram (Borrowsrs) Smé, Manju and & ot My, 67, Survey Mo, 350 (ea 3203 As on DAMDR2019 | Physical | Rs.0.50 Lakhs
[ W AT T W Hanuman Gaur (Co-Borrawers) Address 1. Pfot No. 220, Kamji | Sg. Mirs ), Bageshres Township 4, Vikage | Varsamedi, Arjar, Kuich - 370110, R 19,13,848 R, 0.95 Laknhs
e i e g Magarard Yogeshwar Negar, Villaga:Kidana, Tahuha: Gan:nnnar— Boundaries : North : Fiot No. 58, South : Fict No. 86 East: §.14 Mivs, intamal with furtber imarest, Rs. 2,500
2 [T HO-02 FF-07 FIE I B 37205 Address 2 Piot o 67, 7. 5. No. 359, B Fean, Weal : 1.5 Mirs Lane théraafler Pict Ne. 72 cost and expense.
M # e HE Ho =R W MR Townshi - 4, Vitage : Varsamed, Tehsil Anjar, Dislict I(ulm
[ & dEw g e | Branch : Gandhidham Branch (s CB)
S 1 i Branch Manager : Vipinkumar Gaur
S L] T w7 R H-01 Cantact: M. 03846 30331
R F_.-_(ET‘-‘ o 31'4-0_3 tg_ Gaisk il ‘ﬂ'—lT'tng 306594 | e1.32 29500 | 10 TR u “Mr. el idential Property situated at Plat o, ma A 0503530 Mirin|  Rs. 11.38,060 Physical | Rs.8.40 Lakha
loe 7 TeER < # AR e A 7 Guarantor ; Mr. A Ashok Varma Ravenus Survey Mo 123 ApnaMagar, Vilage : idana. Sun Regehation Diaice:] ‘il further Rs. 084 Lakhs
A W T S S R 9 | Branch: Gandhidham Branch (s CB) Gammlm.PDsl. F.ulc‘n. Four g:mumn _ausF:llom: E‘m: el mla'mﬁ‘::pénses Rs-B.400
fg—cq—,‘,:__ wEw Fa A v med w5 P mmm:l.sama;ﬂal Ruaad, West: Plo No. 341, North ; Plot Mo, 243, Sowth : Plot Mo, 28°
it s T3 [ érs. Sanchiya Doui Harendrabia Chate Tnmovable Residential Property L&, Fal No, 101 G0 Fi1st Foor FIEL e, 1 2, Rs. Symballc | Re. 730 Lakhs
3 &3 #0-03 TA-06 ¥ s A48 &Mr. Harendra Kumar Kapildey Chobey arma known a5 "Ariali Park” of Ravenun Suvey Mo, 183 paikes of \ﬁllegs ,55,926.66 R n.r; Lakhs
ikl i o R Branch: Meteda Branch, Rajkot khirasara, Tl Lochika, Dist. Raj iy jarat, with Built i Rs 7300
P e Fitghis NT"I b Branch Manager | Mr. Hitesh Pandsy 65¢-30 30 fuet. therean
AToTa it T #1000 BIA A 21576 | 4u32 | 29500 | f0mE Cantact: M. TAS14 64777
= e et fear o e = 14 | Mis Mann Indusiries Industrial Land With Alied Civil Construction Work Habvad Fe. Sur No | Rs, 4,87,383.12 | Physical | Rs. 18.33 Lakhs
(1 fermgien e | Prop. Maynaden Rajeshbhal Kaila 25001 Paki 1 5 25811 Amalgameted Rev. Sur. No. 2680 Paiki 1, PlotNo. 23| wath urther Rs, 1,8 Lakhs
3 = Branch : Marvi Branch 34672 Sq My, Co “mann Indusiies”, Sarhe Palel Esiale Area Ngar Pooz Interest Re, 18,330
F0-04 T4 06 I svi e 70 Branch Manager - Mr Hotat Gahel Indusirias & Toks| PYc Pipe Uents Boting To Tufl Poiymers, Ahedd O 5aioey| cist and euperse
i e & Shodle o A Cantaet : ML 75750 82907 Toenie 0, Hahwad Malym Highuay * Amacabiad Highemy At Hahea, Talit
(T g A A f, ST g Halwart Cistrict. Moebl, Boundaries : East - Road, West : St Ne. 2579, Noeth:
. “ﬂ:ﬁﬁ‘a feind 3ie 15 | /S Major Enterpri :::lol:f.lﬂatlm Survey No. 304lp, Piat No. 23 “Vinayak Comgiex” s Rs, 1650 Lakh
5 o, e o ses entlal | Enue Survey No. 5 o nayak Complex . Symbalic . 16, 5
ﬁn‘waﬂﬁw:‘ﬁ—m 79 W TR 295746 | 5715 | 29500 | 10 M Shai i alpars {Partner || Flat No. 105, Pacia park, Do, Manincts Moloes, B'h Reliance Pevni P, Ol 15,40.778.31 Rs. 165 Lakhs
it mgirer e A A AR W, ya [Pariner, Eagle Farms Housa ofl kol - dhmedabad nabional highway, vil. Malipasan T5L)  piug intorest Rs. 18.500
1 T NoMMato 2T WAW TH | Elmdﬁndiﬂqw“ i Reghal. thereon
[ weR A v g v | - Ablaiiac s W
\fFmim |
1.0 the property as knaw tothe Bark - Not¥rown. 2. |nheles‘=¢ bidder are n-lluealeo to register thair defail with servica provider ‘vﬂpsm-w mstcecommare com |
- fAfEm W e T wEm w1 IS weRh # AeEeee . WALLET . Bank/ E-Auctian
r s A rs 2 F Service Provider by L detayl sification of KYC documentzifailure totransfer EMD inWallst 4 EMD o be deposited m Glabal EMD Wabst theough NEFT /RTGS | Teansfer {afier geresation of
http://etender:up.nic.in 77 9ErE 1 =1 W # 9w Fm g v vd i Chal ps: iircexjs B For fureet dfils, prooess oorliance anc forms-condions, ploase sl (2l |B] Websio adcress of sanice prowder
T o deardz ol w w5 he e s, it o Arcia.co b whers Caidelines fec. 6 For Luher delail contact Unkan Bank
g of inda, Regens Ofice, Rkt Contact details- Mr, M adaja Mob. : - 88252 89952 and Mr. Parveen Yorma - 7, The ez aale bl be striclly &3 per provaion ol the
Tl - security interest Rules | Enforcement| Aot 2002
=T = SALE NOTICE TO BORROWERS/ GUARANTOR
S —. This may alsa he treated 315 Days saia notice wr 6(2) or 6] | Ruie 9)1)of Secunty Intareat {Enforcement) Rules, 2002 r the bormowen's nd quarantan's of e said inan 5dout me halring of E-Auction
T A E-dses RSN, pa, PRI 0801 cmone Sale on the abave menfoned date.
Date : 07.01.2024, {Im The Event Of Any Discrepancy Between The English Version And Any Other Language Versson Of This Auction Notice, Authorised Dfficer,
Place : Rajkot The English Versian Shall Prevail) Union Bank of India

. .. . Ahmedabad .
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Whereas, The undersigsd being he Aubceised Offces of the Profectus Captal Privns
Limilod., unde the.
ty Intecest Act, 2007 (54 of 2002) g in &xertise of powsrs :\cr‘-"nl undet beckon
of the 5 crnemontt Rukis, 2002 Issued
February, 2023 caling ugen (ne beiow mentiesd Botrowers | Co-Hor rowers
sarantorsiongagars to repsy the amount mentioned in Mo Notice b
R 68,2478, 001- incian Rupees stny Eight Lukhs Twslve Thoussnd Four Hundred
5 il of raeipl of

Loan Account Humber PLAPMUMOGT1267

8th Fabraary, 2023

Damand Notice data
Amount Cuistanding as on | Rs. 68,12.479,00~ (Indian Rupees Sixty Eight Lakhs
Bih FW% 02 Twalve Thousard Four Hundred Sevanty Nins On
Name of Co-Borrtwer | Addvess's

| Morigagor

Guaranies

1. Mr. Raj ShepNo. 3, Fisd Chs, Maplc-n.-u,gau
(Vinayaka Eggs Traders), azwnma-‘,mmrw 400059
2. Nithiya Shivanandan Nadar | £ 502, Lok Darshan Bulidng. Manol Miltary Road, J. B
3. Sumiathi Raja Nadar | Magr, Andhed Easil- 400058
(Other address are s usetonef s the 1aid Deensnd Notkcn deled Bith Fabruacy 2623
failec! Io repay nigbos s hemby given
10 e Bamowens/Co-bormowers Guaranton aMm,agw and tha publec in gerweal Ihal e

11] Liv chre o suenenecn of clarra

A Matram. o Irsscbwrery Proimeicram

sl profvsienil

artfied ¥ s Anaes)

undarsigned hars taken Physlcal Pesasession of ibed in the

Shenn bustein “nmavable Propesty”| bekme nmuuxuwzp.mm cerdermed an his

uundur sechion 13{4) of e sakd act reacd with ruke B of 8 said rules and in compitance of e

Add Chisf Metropolitan Magistrate, Jod Court, Esplanade, Mumbai order dated

!' lﬁ lﬂnnmﬂn SIHM?!(CNRN@ MHMM11-005163- 2023) undder Section 14
ary, 202

The g i in pariculis and e publc s i
hereby cautiored nol i daal wifh the aoresa: wvaa-a[-'mor; and any deabngs wi
Immarvatiie Property wil bie subject iy el

AR aggregee amount of RS 60\1!1’!00‘ [Mm Rvaees Sixty Eight Lakhs Treive
Thauwsand Four Hundred Sevonty Nine Only) outstanding as on 08.02.2023 and burthar
s payaie thersan U4 fs readznton

The: ‘Bomowans {Co-bomowers | Guam"\m N’rqa::l's itention & inveed ta the provisions
ol Secson 1348 of e SadAd in e

DESCRIPTION OF THE NMOW\EI.E PMRTY

At phece s paecel of lond beanng, Shop No. 3, Geound Flooe, Buliding Mo. B-2 Andter
Genen Fiaid CHSL, Mapihan Magar Marol Maroshi Aoad, Marct, CTS No, 148 of Village
Maored, Andher East Murnba - 400058, Mumbal Maharashira, 400053

Ganash Apara)
Date ; OTi01/2024 Autharised Officer
Placo : Mumb For Profectus Capital Private Limited

“woaber hantes cornd

i -;.;lh'vhwd shares

f.._i_.mm:i“,ep. in

Misarghiar et 4
hie

| o Apptratie

[ wmbigmn
ok Agpboatin

e b
Mahermshen - 410210

% of Marth Amarican Meseantile India Frovate Limited

o befors 2001-2034

Harnak
Tnterin Resolution ﬁol:nhnul

FOR THE ATTENT ON OF THE STAKEHOLDERS OF
G PRIVATE LIMITED

| DETAILS
| MCCENT PACKAGING PRIVATE LIMITED
16.08.2005

Emusl bt - [p@stahanin
34 g Paszn

ndl fiaghet 3600
Emal i - nccontpackligditonti

any Law Trtranal (Ahmodated Berch) han
ACCENT PACKAGING PRIVATE LIMITES

N to

ity calbed g
falne At the a3

imited
P g, No.: mmmmnmuwzols mw:ms

ity Upto: 19.12 2024

financialexpress.com

= e i Dty —Freces fistcunlll  CENTRACjonCeRy 4 3iim az|  BANK OF BARODA
B e Pmp HNr Mavzur Eh :a:\u o kllmi R m:m::m-lh; Bank of Ba Uthatsar Naka Branch Pushpamangal Complax |
o sruclen o fand hearing U No. 2 Sted Moo 12, Pint P 3 et i L W an arota LES Marg Thane West - 400601
SR B Sl e Carmipound i syt E-Pracursmant ADVT. TENDER Natica No, E-0102024, Dt 04.01-2024 | 0 = Caemm b Jz'zﬂgrz,";si.. -
Station ficad Ukasnagar-d Dt Thans vmnr % Uitasragar- 421003, AND ALSD| cralzkn twerty Teencter-Ho e Cermtity D Ot S -
lim Ur,asnl,;;al Muncips L:lw s iﬁsadnﬁ E.‘T M :lllaﬁ:a Ll','agu Evla:,ees Irfuu ITuu::‘aml | T S - | g POSSESSION NOTICE
measiriment the carpet are of the Gala s op. Mr Mayw C. Chawla| Four hundod _
dnf zaine oo 10 3 cer SARFACSH| Mt Muss NGBGRN | s four Catle (OFC) 95T km | 15014 (For Movabiefimmovable Asset)
Act.0on mhwaam East: :IIMC‘JC.I‘ITFQN.F: !2 sk "5 Athasragar-| & Seventy plusliis o g Wharias
o bwitds West 0oge,0r of Tovimls) 21 Bk spining pads {hapay p.!.lsl 772 Mos | 20124 The undersigned baing the Authorised Oficer of the Bank of Baroda under the |
1w, Bl GEikln ot toward Soul: i ﬁ:‘p’ Mt Chanaial e 5‘6‘%'2“;2‘5' g | el e L E ;g_n'zq-! Securtisation and Reconstiucion of Fnancial Assets and Enforcament of Setully
Property 10 No. 1693238504536 Process re RIS Sa AT P i A R A | f| |intesest [Second) Act; 2002 and in exsrcisa of powens confamed under Secton 13 (12) |
{ohyzical possession) Braral MwasBi  MNooB45.R.Mao LHE coaches 53350 | 290124 | read wi ie 3 of = Seouity iniorest (Enforcarment] Rules, 2002 iEseed 5 Demand |
rances on Property: Mot Knowntaus |98 10Sectin 18, Lihasragar 12 ; e | Sgutees Wotice dated 09.04.2019 Under Section 13 (2] of the said Act caling wpon e 1) M
gzlht‘m Radhika Mayur Chawta Bt Ml enblonky ITROTIZFOTIT| | Balusahed Vijsy Jigiap (Borrower) 2) Mes. Seema Balasaheb Jagtap ( Co-|
P e S [RZIS0ZT | HOFSE VA S HZ STE PSS TS| 1 1o Tepay the amoant mentionad in the said Notice baing Rs. 13,32, 308/ |
84 10,Sectn 18, Uhasragar Pt Translomer 13Has | 30-01-24 || | {Rupees Thirteen Lakh Thirty Two Thousand Thrae Hundred Eight only), within 60 |
421003 . (ETITIETS |V Y [T sEr|InoTar| | | daysfomthe dale of necesp of e said nois:
2t TEM-o-Frotot-and-a-FarmrHouse s —Katakanr—fextitey # M Samestr R el [ TR R——— L mremmet—aroros]| | The bormowerand gmmus having fased o repay the amoust, noboe is herety given io |
Mo, 277 Survey Bo.58, Hessa No.4, ear Premior| Industrios Pyt Lbd. LACH 35 298, 39 Kumi | 4 J that |
Company, \'II:‘E" I';and:mn #atyanShil Road, | 2) Me Dhandiba Marst Kadakane| 4, Sli':ﬁr. MMHMGMM?&‘! TR SphaG: Tor ala BT NG .|z.|rwqi Im&-y——,u\rf s . tha pubikc in general tha | I'-e Ilnﬂ:rsqnnu ral .eltm
Oowronvl[Easi-400612, T Kalyon, Del| (Ot} 11, Srankels Ll (F"u e T DoLakde ‘mmm&; “m"* 4"‘;‘::":::: . ’”“;‘ 2 HEGal TSl FE5aHy WHGE | OB | Iur under Saction 13 4) of the said Acl read with fule 8 of the sacurty Inisnsst
Trana Mafarashir Plot aroa-1586 =0, Mirs &amp. | Indusirial Estata,  Gogatmwadl) "0, can'Fug ta, st S| || CTESVEUS | I VOISg CHLAE W IO e TS| Enforcomant] |Fue,<EL?cl‘Phs
Bt up ana 1495650 53 f O Aarey Rosd, Goeegann East| Hyncred Mnesy ‘e m ol & a famahebindabeods | anw s . S
The nwrer of the poperty is Wt Dhondis| Mumbai 400063 Eiget ane Paiza e il TG Hr AT | TS0 | og 1 y canitianied nok b # |
M Kadehans enderSARFAES] Aot a . Obendida  Mans Mgmm 2t 2 ol Pt e ol el TIISTES STRTC WvET LT e 1= s re proparty anc .m ds.l-r-qs willh the proputy Wil be whuu fo the charge of Bark of |
On o fowards East: By Property of Amhana Bhol zﬁ?liguhjniémrll ‘I:lﬂ-’h TPV T ORI T R W T IR IS T :.‘l i h:" ‘W":E 2% Th e SRR VY n"'m'“":ne.*‘;dmrm
Bhoir On or fmeards West: By Preamisr Camy 701, Gokd Concord, A-ing warw.ireps. govin = Jagisp ! i
O artowands North: by e or-awares St | Wesin  Express iy ':::}ﬁr'a:""? TRUs s Principal Chief Materials Manager | CSWT (819 | bing R, 13,35, 308" (Rupsas Thirteen Lakh Thirty Twa Thousand Thee Hundredi
By Progerty of Mr.Thanags. Kandhak East. Mumbal - 200101 Eight only), The borrower's attention is invited fo sub-section (¥ of Section 13 in
Encambrances on Property-Nol keown o us|d) Mr Jotida Lavman Padwalel pad b
Praperty 10 No, 10$930053084078 (Deveciue) 13, Eai Math Chawl Deseription of the Mavablalmmovabie Asset-
i ka g Mmoo Foad, Mk FLAT NO. 304, B WING VASTU SWAPNAPURT RESIDENCY. NEAR SIDDHARTH |
B s Mt COMPLEX VILLAGE BELAVALIKUL LAPUR EAST TAL
St in T M Kashimatiy St i3 L Ts ) W ek Diate: 04072024 Futhorsad Offcer |
¢ ling known 25 Aawes \.Hb HEG|2Lale Mrs. Rajni K. Jadhaw| 183178381.89 | crome, Ksmar |p|m~ Badagur \Biarix of Baroda) |
LD, 5. Aaar, At Naka Archart (W), Mumita Represented by Legal Heir's. [Rupoes | Rs 190 Vashea
400052 Bokh are Fsiden al: 8, Lami Elgfisan Crom e SA50UTEA5S, = , - -—
Froperty 10 No 013004842621 4R, Wadl, 5an Thirty Gne Lah | 85100000 POSSESSIONNOTICE Fegail 0 ';KJB_I\I%.‘ rrkr'{n ml‘;‘-e-oﬁ;u;
Encumbrances on Propesty-Not knowa to us i 1 Saverry Ciit ] EmOme I PRSI T
Carcliy Murr 1 Thousand Thee| Whereas the Aumonzac Officer of Jammu & Kashmir Bank Limited under the Secuniizaton and Bank &b, co.in
TP W2t T 2072 ATWE| 9. Me Shansvaz Khaa Fesident of| Hundeod Eigety [ 75 708 al Assals and of Securily Interest (SARFAES!) Act, 2002 and in exercises A LBV N LCO B T wm u mmmhﬂnwum
“:9 b mﬁ f‘d' ’;‘"S‘M'iﬂj" “5 HEG! aratal Khan House Near BH.C o Pessa | S, of powers under suchcr 13(12} of the said Act read with Fule 3 of the Securily Inferest {Enforcement) Rules
J oad Ambel| Naki Arsdhef Tl Schon, Marol Marush Ruad|  Eighty Nne | S I 2002, issued Demand Nolica daled 22.08,2023 theraby caling Upon the Barmawer! Guaramiors! Morigagord
,, 10 No.ADIB300484262148 Anhind (Eas1) Mumbai £00058 ] 5100001/ namely: 1) MIS Quality Zine Pyt Lid, having its Registesed Office at 377-8, 181 Floor, Jagnath Shankes Selt
m“‘m"' Propety.Hot s o s Marg, Chira Bazar, Mumbal (Maharashira) Pin- 400002 through is Directors And Also at LaneNo, 7 Prase-1] | 1.Ma. Chesa Dental Care Services Limited, Mo
e Industnal Growth Centre (IGC) SIDCO Complex, Samba (JAK) - 184121 twough its Directors [Borrower Indusirial Area, Whie Field, Bangnlun: Urian, amataka -560084. Ao at- Na
E Crom Company) 2) Sh. Nikhil Arera Sio Sh. Om Parkash Arora Rio 428, Mola Singh Nagar, Jalandhar- 144001 203, Food Geain Bhavan. Piot No. 58, Secior 19C, N Mumbi Thane, Maharashira
Thine 421501 i o1 Punjab, {Director! Mortgagon Guaranior) 3} Smi Shelly Gaha Wi Nikhil Arora Rio 428, Mota Singh MNagar] | 400 703 Also al. Uit no SI7. St Floor. Kashava Commercial Pramisns Co Op
am, Jalandhar- 144001, Punjab {Director/ Morgagos! Guarantor) 4) Mr. Parul Arara Slo Sh. Om Parkash Arargl | Foclr Ut Bt Bt MUmen S0t e ue B Sofars 2nd Floar, foad
Froperly 10 No,ADIB300484262148, s 1000005 Rio 428, Mota SlpgnNegar. Jalandhar- 144001, Punjab. (GuarantorMortgagor) 5) 8h. Om Parkash Arora Sigd 5 Vijay © Litarsmani, Vil 1116, Adharsh Pavn Relreat Outer Ring Rosd, 151
Entwmbrances un Progerty-Hol knows o us Sh. 5 L Arora Rio 428, Mota Singh Nagar, Jalandhar- 144001, Punjab. {Guarantor) to repay an amount of Rs. Phase, Devars Buesanahsll, Setiandur, Bangalons Kamataks - 560103, 3. Dy,
e T e e 4.48,84,785.11 (Rupees Four Crore Forty Eight Lacs Ninety Four Thousand Seven Hundred Eighty Five Anju V Lilaramani, Vila #19, Adharsh Faim Retreat Ouler Ring Road, 151 Phase
Haights in !"l‘I:t.iHr-u Known 23 Az CHE HEG and Paisa Eleven Only) baing the balance outstanding as on 17.06 2023 in the accounts of the Barrower, withirg Dovare Boossanahalll, Bollandur, Bangalors Kamalaks-560103. 4, Mre. Kavits
LT, 5. Fioart. &bl Naka dcheri (W), Mumbis B0 days from the date of [he said nobice togelher with the fufure interest and other chargos therecn, Chatan Lilaramani, Vil #16. Adharsh Palm Ralmat, Guies Fing Road, 15t Phase
400858 Property |0 No.-IDIE300484262140, The sad horrewer having faded bo repay the sasd amount, nolics is hersby given to the said borrower in particular] E’:ﬂv‘ﬂ'r" Bassananalll Bel'n;gli-rfn"amme k.!rnatl.«h: Si’-u‘i:“;:
Encwmbrances on Propesty-Not knows fo ug and the publicin general that the undersigned being authorized officer uf the J & K Bank Ltd, has taken Physical T st ameag yoa 36 cerower and 2 4o 4 amang you s guarantcs have mea
Ao P — S ! ol fhe propesty herein below, in 5 of the powers conflerred on e undeq | 0L tacitty of Rs. 15400000000, and T (Machitary) facktly of Hs.
A secion 13(4)0 e SaAc i e 580011 S s cn 1 1 05th Gy f anwary 2024 v e 1 S e
T —— The saisf barrower In particular and the pubic in general ar hereby cautioned against dealing wih the saidd | s Mo B o o Raad, Thnksur 580001, Keraln and
Trang, Pin Code 421005 propedy in any manner whatsoever and any dealings with the said property will be subject 1o the charge of th orin:ot Reglonal Ofices &t Eauan‘.ue. S8 Arcate. § 07, Whestar Boad. Cox
Property 10 No.|DIB30042426214E. JaK Bank Limited for the amount in aggregating to Re. 4,88,39,077.11 (Rupees Four Crore Eighty Eight Lacsl | Tuwn, Rangiiors-560005 snd aie of s branches - Bangskrs Corporate ol Do, No
twominm o pm Mot knows fo us Thirty Nine thousands Seventy Seven and Palsa Eleven enly) together with future Interest therecn froan 7. Ward No 62, Sumeru Towers, Brigade Rood. Near 51 Jossph's College OF
01.01,2024 and other charges incurmed or o be Incurred. Commarce, Musoum Rond PO, Rmqu.:nn Ustion Dastrict. Koanatakn- y;avr. n\.
i Fafims ‘Ine ner\'owers attentian is invited to the pmwmnsof Sub-section {8) of Section 13 of the Act, in respect of the Banculing necessary & 18-01-2021
i vilaga Kotin], il _,‘“_E"m"‘ W), Dist- bl securad by tho arsots arain aftar rfarmed fo s Aswots)
Thana, Fin Code 421005 Tha said account/s was classfiod as Non-Pariorming Assats” (NPA} in pur Recounts
Fraparty i0 No DIB3004B426214F £ Ttouny- 0 18:10:2023 ard further, the bank han fled Crignal Apsiication (0.4 1627/2023)
- i P -Nnnnn‘nln ™ & boforg Fon'ble Dobls Recovery Tribunal-ll, Bangsiors on 06-11-2023 da ming the
! b! Mungage of Laasehclld rights of land measuring 5 Kanals along \mth all lhs wns!n.lcl-on raised thareupon| | amourts due 1o e ":"‘" Flarihay. ""-‘“""*_f"-" talad i ”:““E’_s ‘-‘L{"" hind
Bidckers e achvisad i ofourg-auct arSTL L situstad atLane No. 7, Phase-1 Industrial Growth Centre {IGC) SIDCO Complex, Samba(UT of J&K) standingir| | #<! 00 14-12-2023 (REF No: RO-BLRT ARSURIBN AT M) decid
Technical T MELPDESK No. 1 thes help fine .“,.,.b,”m,l_m in senice provrers p,|,— desk the name of Guality Zine Pyt Ltd 14-12-2023] dernarwding paymend of R, 15,62.36,190 51 (Rupees Fifleen Crore
Rig HMETE Lied bacrCEAG eascontactibapih ‘ Eijhty Two Lakh Thirty Six Thousand Three Hundred and Ninety Nine and
Fi i ' pe//ibap DaEteT US0T202F Placer Samba OIICEr| Paisa Filty One Only) in |mncz of CCOL and R, s 61, 79,820.00 (Rupoes Five
pantel, pleaye beelp fine rurmber md Q114110613 . Crore Sixty One L Thousand Eight
Blidckors 2 achised b P A s whik soarchireg for £ h s Tbapi Jand wwi, only) In respect of TL Machinary from Prarty Na. 1 amang yau 38 bamawer and 2 o 4
e comMmerce e among you an guarsnions  Furthor, an amount of Rs. 3, 20, 64,878.09 (Rupoes
Thres Crore Twenty Lakh Shxty Four Thousand Eight Hundred and Soventy
Sl TENDER NOTICE Esght and Pakss Ninaty Nina anly) in rspedt of £CLGS from Party o, 1 among you
Austhared Officer Notice for inviting B lon of I (EOI) fo b v x e < fncillies it Alc: Mis. Chosa
Construction of Sahakarnagar Post Office using 3 fui Lo Servioss Linied 3 i pr o
Concrete Printing Technology. th iobcs. Howaver, party No. | hane veided sanice of the sal notice. fhis publc
Postmaster General, Pung invites Expression of Interest (EQI) it gt o P V) f e ncadey e et [ENTORATI) e
FORM A from reputed firms from the 3D Concrete Printing V04 976 havaby csBed upan Dy thes notios to dischargo your kabiies in ful
PUBLIC ANNOUNCEMENT Constructions industries for Sahakarnagar Post Office at Pune 5 0f this motice, fing whch, wh sl without any furlher reference. be
" umn?.umh.:‘.:rumn‘mnmmng:mmm Dorm of m;nb. The complete detalls of scope of work is available on website: i sy 13:1“. aaals Aor any ot
iimaan i DL DT Pt O et o Skt www.indiapost.govin. Interested agencies having 2 ;
o You muary furthor nole that &s par Section 13 (13) of the ACT, you s restmined!
PROFECTUS PRUFEI:TUS CAPITAL PRIVATE LIMITED ukmm: TH ::‘:"E:"g" (;'LTE".[NE?:‘;" work experience may submit thelr  EOI by 1500 Hrs o | ohitwed from dagering n‘fn.".mr..-q N B¢ ARCPYY, BACUDES 0F Ieastiiig by
SCAPITAL Ihct:\ II“ gl Cuparis 1:15’“ nnur’:_n-a':! 41 Floo Ll AME| ANTY 20/01/2024 to Postmaster General, Pune Reglon, 4, Financel | way of sale. lsase or an 0 b }
rt Gaid Howsa, Bohind Prosno b RELEVANT PARTICULARS i % #ho above sacured anscts, withau our poar waiten consart parties b
Lal Bahatur Shastn Marg 1| fiarme of coeporoln oty | Mowets Sesericon Korcaemin bro Road, Sadhu Vaswani Chowk. Pune-411001 infirmatd aboul the right of Redampsian ave mln Jz- 5 13{Bjol the SARFAES] Act
Branch; Lini No. 38-41 io 4 2] Dt of reorpenion of oovponsl debe| $0,01/2000 Pioasa nofo that this publication is made epudics 10 such rights and
Snasu Mang. Kot |} 3| Autvarty unde whion comonne stor rurmecos a8 aro Bimatie 10Tl South tmfan Bank 113 agningt thh bormowers and
PHYSICAL POSSESSION NOTICE i ool g i G ook ; S
‘Corporens iaermy M./ Limvtexd Uiy FORMB SCHEDULE “A
APPENDIIV [rules 8(1)] (FOR IMMOVABLE PROPERTY) ki fication o of corpuvats dector :> ch lNNWNCEMEﬂT (Movable properties secured to the accountis]

[Pari Passii 151 Charge with Kotak Mahindra Bank Ltd]
hesa Derilal

Hypothecaton of entire currert asssts (present and fulue) of M.
Care Services Lenited, 8l iho langibdo mevable propesses such os Siock - in - Trado,
Stack of Raw M-\llv-ﬂa b'.ocn in Process. Finishod Goods. Packing Malena's. and
goods.of maouabie
property that may Brise or come Iic sxsbonce m the future, nchuding bock debl,
ouistanding mongys meaivabia, other cisims which now or hereastr from fime to
tima durng S securty shall be brought in $cred o ba in or about their promises o
godawn |} or be In cowse unvm -r-uu ot grdcran 30 arather or o one place
A1 O BT VES Bl 1 Same m
[Maovable prupullll.'! sucumdlu the TL Machinery facility)

Description of Movabls Propenies
DESCRIPTION

1 | RAYSCAN ALPHA ID {SNora31095530)

2 | RAYSCAN ALPHA 3D (SNRAI1085531)

i

]

B

| RAYSCAN ALPHA 30 {SK.RAT 1065532
CRAYSC
m\\' SCAN ALPHA PLUS 130 (SN RATIBBSATS)

| IRFES0ORIDECAN SN.RES10C564, RE51BCOEES,

(SN RAP1R5322) 1

RAYSCAN ALPHA-F (SN RAF 1985323 1
RAYSCAN ALPHA-P (5N RAP10BSI2) 1
RAYSCAN ALPHAP (SN RAP19BSIRS) 1
CAN ALPHAP (SN RAP19BSIM | 1

| RAYSCAN ALPHA-P (SN.RAF19B5327) 1
RATSCAN ALPHA- (BN RAFT9C5320] i

RAYSCAN ALPHAP (SN AP 19 1
FAYSCAN ALF AP (5N RAPTECSM0) I
RAYSCAN ALPHA- [BN.RAP1SC5341) [
'5 AN ALPHA-P |$N AP
N ALPHA-® (SN RAF15C5343)

26 | RAYSCAN ALPHA-P (SN RAP19C5ME) 1
37| RAYSCAN ALPHA-S (SN RAPISC5348) 1
28 | RAYSCAN ALPHA-P (SN RAP19CS34G) 1

70 | RATECAN ALPHAP (BN RAFIGCEMT) 7
30 | INTRADRAL SCANNERIIOS-11) 3
INTRADRAL SCANNER {108-11) 3

| RUNYES 305 INTRADRAL SCANNER E)

R-F 3n

30

30

s | an
37 | nRran 30
And all other with the limits

& P
availed from the bank.

SCHEDULE-B (lmmovable properties secured to the account)
Dascription of lmmovabla Properties - 1. Al thal piece and parced of industrisl
Innd atong with Bullding having an extent of 3 Acres or 12150 Sg. Mirs beating No.
180-D2 & 1B0-E (laid out in Fars af Sy No. 39 slang with all other constructions,
thesaon situated in Sy
Villugs, Kora Hebli, Tumbury Taiuk) siuaied ot
Viansanaraspura indusinal Aren. Kora. Tumakait Taluk. Tumakur Distoct and
Chasa Denisl Care Sanices Limited | more fully desaribad in
tefier of KIADB daled C 2010, Leass cum Sale Agresment
duted 30-05-2012 & Regstered Supplementary Agreement No
-13 dabted 18-07-2012 of SRO. Tumakixr and bounded on North

¥
Mo 38 {Part) of Nageonahali

By

AWest By PlotNe 180-B Secunty interest craated by | Ms
Care Services Limied. 2. Al that preos and parced of mdustri and
mlljnr\gh:\lr\ganﬂnnr.lcf Acran :rsﬁQdSq Mirs ...mmgN: 281&1&1|me
in parts of Sy No. 4, § &

wasementary ights e
& .08 Yandrakayipu Village. Hams«purn Habli, Kok
Industrial Ares, 15t Phiose, Kolar Dsinct. and own : 2
Servicen Limited , mons fully descrived in Alloiment laier of KIADS dated 08-05-
2013 & Lease cum Sals Agreement. 2245/2013-14 dubed 15-06-2013 & of SRO,
Kotar & s ’J(un'll“.' n.Morth © By Road No. 12 East: By Plot

Mo 28150 and West: By Flot Mo, 284 Sacurty Ineres creamd
by M r‘r.«u Dental (‘.vn Sarvices Lamitad

Dato : 05.01.2024 Sd- Authorised Officer
Place : Bangalury Chisf Mariagor



Yd 07-01-2024
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TOURISM CORPORATION OF

GUJARAT LTD.
(A Gowt. of Gujarat Undertaking)
, 1t floor, Sector- 16, , Cuggrat
TENDER NOTICE
The tender s invited by Tourism Corporstion of Gujarat Ltd.
(TCEL), for the appaintment of agancy for Development of Kaedy
Recharge Reservolr (Mokarsagar) as a workd class eco-Tourism

Gujorat

Dist: rat.

GST) of the Project Rs.183, 39, J51 29304 tncmmg rlve (05) years
(Q&M). The interested bidders/agencies may download the tender
document form the website: www.nprocure com from 080112024
onward Last date of submission on online: 311\]1.’2024 up to
3.00pm Tander may also b com
Managing Diractor of TCGL reserves the right to reject or accept
any or all tenders withoul assigning any reascn thereof,

Managing Director
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TOURISM CORPORATION OF

GUJARAT LTD.
(A Gow. of Gujarat Undertaking)
Udyeg Bhavan, Sector-11, Gandhinagar

TENDER NOTICE

The tenders are Invited from the reputed and experiences
agencies for Dandi March Tourism Circuit tDMTC} o
by Dperation and Msnagemamulprupa

Tha il may the tender
document from the website: www.tandernprocure.com from
D8/01/2024 onwards. Last date of bid online submission is
29/01/2024 &ill 18.00 hrs. and technical bid submission is
30/01/2024 Gl 12.00 hrs, Tender may also be referred on
wiwvw.gujaratiourism.com.

Managing Direclor ef TCGL reserves tha right 1o reject ar accept

GuRigl

any or adl tlenders withoul assigning any reasan thereof.
Managing Director
TCGL
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